04.03.2025 PRONOUNCEMENT OF JUDGMENTS

COURT NO. 38
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC

https://delhihighcourt._webex.com/meet/dhcecourtvcll

AT 2:15PM

1. W.P.(C) 934/2023
INTERGLOBE AVIATIONLTD . Petitioner
Through: Mr. V. Lakshmikumaran, Ms. Jyoti Pal, Mr. Yogendra Aldak, Mr. Agrim
Arora, Ms. Anjali Singh and Ms. Anjali Singh and Ms. Aditi Sharma, Advs.

VErsus

PRINCIPAL COMMISSIONER OF CUSTOMS ACC (IMPORT) NEW CUSTOM HOUSE NEW DELHI & ORS.
..... Respondents

Through: Mr. Anurag Ojha, SSC along with Mr. Subham Kumar, Adv. for R-1. Ms.
Sonu Bhatnagar, SSC for CBIC along with Ms. Apurva Singh and Ms. K.S. Mary
Jonet, Adv. for R-2. Mr. Niraj Kumar, Sr. CGC for R-3/UOI. Ms. Avshreya Pratap
Singh Rudy, SPC along with Ms. Usha Jamnal and Ms. Harshita Chaturvedi, Advs.

2. W.P.(C) 7845/2023
INTERGLOBE AVIATIONLTD .. Petitioner
Through: Mr. V. Lakshmikumaran, Ms. Jyoti Pal, Mr. Yogendra Aldak, Mr. Agrim
Arora, Ms. Anjali Singh and Ms. Anjali Singh and Ms. Aditi Sharma, Advs.
Versus

PRINCIPAL COMMISSIONER OF CUSTOMS ACC (IMPORT) NEW CUSTOM HOUSE NEW DELHI & ORS.
..... Respondents

Through: Mr. Anurag Ojha, SSC along with Mr. Subham Kumar, Adv. for R-1. Mr.
Niraj Kumar, Sr. CGC for R-2/UOlI.

3. W.P(C) 4673/2024
INTERGLOBE AVIATIONLTD .. Petitioner
Through: Mr. V. Lakshmikumaran, Ms. Jyoti Pal, Mr. Yogendra Aldak, Mr. Agrim
Arora, Ms. Anjali Singh and Ms. Anjali Singh and Ms. Aditi Sharma, Advs.
Versus

PRINCIPAL COMMISSIONER OF CUSTOMS ACC (IMPORT) NEW CUSTOM HOUSE, NEW DELHI, & ORS.
..... Respondents

Through: Mr. Anurag Ojha, SSC along with Mr. Subham Kumar, Adv. for R-1.


https://delhihighcourt.webex.com/meet/dhcecourtvc11�

04.03.2025 PRONOUNCEMENT OF JUDGMENTS

COURT NO. 05
DIVISION BENCH-VII

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE ANOOP KUMAR MENDIRATTA

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

AT 10:30 PM

1. LPA 491/2024
DR SHAHSHI BHUSHAN .....Appellant
Through: Mr. Abhik Chimni, Mr. Pranjal
Abrol, Mr. Gurupal Singh & Mr. Maaroof,
Advs.
versus
UNIVERSITY OF DELHI & ANR. .....Respondent
Through: Mr. Mohinder J.S. Rupal, Mr.
Hardik Rupal and Ms. Aishwarya Malhotra,
Advs. for R1.

Mr. Anurag Mathur, Adv. for R2.

2. W.P.(C) 12130/2018
MADAN MOHAN .....Petitioner
Through: Mr. Shankar Raju and Mr.
Nilansh Gaur, Advs.
versus
UNION OF INDIA .....Respondent
Through: Mr. Ripudaman Bhardwaj,
CGSC with Mr. Kushagra Kumar and Mr.
Abhinav Bhardwaj, Advs.
3. W.P.(C)17210/2024
COMPTROLLER AND AUDITOR GENERAL
OF INDIA & ORS. ..... Petitioners
Through: Dr. S.S. Hooda and Mr.
Aayushman Aeron, Advs.
versus
NIRBHAY KUMAR SANTOSH ..... Respondent

Through: Mr. Amit Anand, Adv.


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�

04.03.2025 PRONOUNCEMENT OF JUDGMENTS

COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

AT 10:30 PM

1. RFA 674/2014 CM APPL. 51785/2022, CM APPL. 7260372024

VASUDEV RAKESH SAINI,
VS. TARUN DIWAN, PRIYA
ROOP KUMAR (DECEASED) THR LRS & ORS.

COURT NO. 25
HON"BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt._webex.com/meet/dhcecourtvc

AT 04:00 pm

1. BAIL APPLN. 1337/2024
CHRISTIAN JAMES MICHEL ... Petitioner
Through:  Mr. Aljo K. Joseph, Mr. Vishnu Shankar and Mr. Sriram P., Advocates

VErsus

DIRECTORATE OF ENFORCEMENT ... Respondent

Through:  Mr. Zoheb Hossain, Special counsel for ED with Mr. Vivek Gurnani, Standing Counsel for ED
with Mr. Kartik Sabharwal, Advocate

2. BAIL APPLN. 116/2025
SURAJ @ DEVENDER ... Petitioner
Through:  Mr. Nitin Sejwal, Mr. Nushant Sejwal, Mr. Devender Singh, Advocates.

Versus
STATE NCT OF DELHI .. Respondent

Through:  Mr. Manoj Pant, APP for the State along with Inspector B D Meena PS Badarpur & Insp Vijay
Pal Dahiya Crime Branch.
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04.03.2025 PRONOUNCEMENT OF JUDGMENTS

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

AT 02:30 PM

1. W.P.(CRL) 900/2024

SUNIL BAILWAL .....Petitioner
Through: Mr. Rituparn Uniyal, Advocate
Versus
GOVT. OF NCT OF DELHI AND ANOTHER .....Respondents
Through: Mr. Yasir Rauf Ansari, ASC for State
with Mr. Alok Sharma and Ms. Vasu Agarwal, Advocates
Mr. Amitesh Pandey, Advocate for
R-2

2. W.P.(CRL) 987/2024

KHUSI RAM BAILWAL AND OTHERS .....Petitioners
Through: Mr. Rituparn Uniyal, Advocate
Versus
STATE NCT OF DELHI AND ANR. .....Respondents
Through: Mr. Yasir Rauf Ansari, ASC for State
with Mr. Alok Sharma and Ms. Vasu Agarwal, Advocates
Mr. Amitesh Pandey, Advocate for
R-2.
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